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AR FUSHT T A0SHateg O Teefg
1291/160992 W =fwdt FRARHT To T
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THEET 3775/782496 AT HaAaTS® TH
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a1 At SR e e qsaTar
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1/1248 9T, TorEdRfEE O gufEg =
qEAtig 41/32992 wiT et Wt ATar
e iy, TR et 7 ahe -
AHTFAE AT T TTFART T 71507, T
Y, BT 9T FHANT  1/468 WRT FHTAT
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T FAARE [T TUIaed 1/1248 R
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RN 9T FqERT Sg Fdgite T [E¥H
T ITHE  40567/3860064 AT ATHEE|

%e Are:- Footnote: The original notification No. S.0. 4483(E) was published in the Gazette of India,
Extraordinary, Part 11, Section 3, Sub-section (ii) on 01.10.2025
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MINISTRY OF RAILWAYS

[North Western Railway (Construction Organization)]

Jaipur, the 18th November, 2025

NOTIF

ICATION

Corrigendum

S.0. 5275(E).—In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways
(Amendment) Act, 2008 (11 of 2008) and the Railways Act, 1989 (24 of 1989) (hereinafter referred to as “the said
Act”), the Government of India, Ministry of Railways (North Western Railway, Construction Department) hereby
makes the following amendments to its earlier notifications:

In the notification No. S.0. 4483(E) published in the Gazette of India, Extraordinary, Part [I—Section 3—
Sub-section (ii), Jaipur, dated 01 October 2025, the following details shall be addressed and substituted:

“The original notification No. S.0. 4483(E) was published in the Gazette of India (Extraordinary), Part-II,
Section 3, Sub-section (ii) on 01.10.2025, in which the entire column at Serial No. 01 pertaining to village Bhiwani
Lohad in the English version was inadvertently omitted. The details are as under:”

Correct
Serial | Name of | Name of Survey / | Type of Nature of | Land Area Name of Landowner / Interested Person
No. | Sub- Village Khasra Land Land
Division No. Kanal- | Hectare
& Tehsil Marla
1 Bhiwani BhiwaniLohar | 90//3/1/1 | Private Barren 0-1 0.0025 Ompati  daughter of Puransingh son of
Jadid Gahadsingh 1/12 BhagMukesh, Kaushal, Dinesh

sons of and Ritu daughter of Mohansingh son of
Puransingh each equal four bhags 9/104
bhagKulbeersinghSandeep son of Chhoturam
son ofSohluram each equal two bhags 1/104
bhagSatveer son of Pohluram son of Khema
1/104 bhagVikramsinghson of Beersingh son of
Ramswaroop 35/1248 bhagKrishnkumar son of
Ransingh son of Ramrakh 7/1872 bhagKuldeep
son of Omprakash son of Dataram 1/288
bhagVikas son of Satpal son of Munnalal 1/576
bhagRavindra son of Rajendra Kumar son of
Munnalal 1/576 bhag Mahesh Kumar son of
Surendrasingh  son of Harisingh 5/1872
bhagRoshan Singh son of Mangatsingh son of
Kurdiyasingh 1/104 bhag Ashok- Sombeer sons
of and Rajesh Devi daughter of Prithvisingh son
of Prabhusingh each equal three bhags 3/416
bhagBanisingh son of Charanjeetsingh son of
gahadsingh ~ 97/1248  bhagKamaljeetsingh,
Manjeetsingh,Ramanjeetsingh sons of and Reena
daughter of and Vinodrani widowJagjeetsingh
son of Charanjeetsingh each equal five bhags
17/234 bhagRavindrasingh son of
Charanjeetsingh son of Gahadsingh 7/3744
bhagOmpati daughter of Charanjeetsingh son of
Gahadsingh 35/624 bhagMahendrapalsingh son
of Ajeetsingh son of Meghasingh 1/234bhagJyoti
daughter of Narendrasingh son of Ramswaroop
5/1248 bhagViswajeetsingh son of
Narendrasingh son of Ramswaroop 37/3744
bhag Vijay wife of Kuldeepsingh son of
Chhoturam 5/1872 bhag Sunil wife of
Ranveersingh  son  of  Chhoturam5/1872
bhagOmvati  widow  Rajsingh  son  of
Ramswaroop 29/3744 bhagNaresh Kumar son of
Hoshiyarsinghson ~ of  Jagandas  5/1248
bhagGeetadevi wife of Ravindrasingh son of
Mahendrasingh 17/1248 bhagOmpati wife of
Iswarsingh  son of Nihalsingh  19/3744
bhagGayatridevi daughter of Premchand son of
Ramswaroop 5/416 bhagMadanlal son of
Budhram son of Jainarayan 1/624 bhagBaladevi
widow  Dharampal son of Sardarsingh
1/312bhagKapil- Umashankar sons of
premchand son of Ramswaroop each equal two
bhags 11/1248  bhagUshadevi  wife  of




[WTT II—&ve 3(ii)] ST 3T TSI ; STETETLOT

5

Viayphalsingh son of Dayaram 29/1872
bhagRajvanti wife of Ranveersingh 229/7488
bhagAnuplata wife of Harisingh 229/7488
bhagKamlesh wife of Gurjeetsingh29/1872
bhagRavikumar son of Ramsingh son of
Chhajuram 1/416 bhag Smt. Saroj widow and
Vikas- Vishal sons andVarsha daughter of
Vijaysingh son of Purnasingh each equal four
bhags 1/12 bhag Smt. Nirmladevi wife of
Krishnkumar son of Heeralal
1/468bhagDeepaksingh son of Rampalsingh
5/104 bhag Smt. Snitadevi wife of Ashokkumar
son of Manoharlal 17/936 bhagSarojdevi wife
ofBhupendrasingh son of banvarilal 1/129 bhag
resident in
SagwanTahsilToshamManojkamarPraveenkumar
sons of Ramavtar son of Jainarayan each equal
two bhags 105/17888 bhag Ramesh son of
ishwarsingh son of Sadhuram 1/624 bhag Smt.
Rajpati wife of Roshanlal son of Shersingh
7/3744 bhagKarnjeet son of Charanjeetsingh son
of Gahadsingh 1291/160992 bhagSmt. Saritarani
wife of Sureshkumar son of Babulal 5/2496
bhagSmt. Manisha wife of Mahaveer son of
Ramchandra 5/234 bhag resident in Baliyali
tehsil BawanikheraSmt. Santosh wife of Satpal
son of Ramchandra 5/468 bhag resident Baliyali
tehsil BawaniKhera Praveen son of Shishram son
of Hansram 5/936 bhag resident in
GauripurRajpal son of Amritpal son of Heeralal
5/936 bhagseemadevi wife of dulichand son of
Abhayram 11/3744 bhagRamphal son of
Bhagwandas son of Tekchand 93793/16770000
bhagDharmendra son of Jagdeesh son of Nandlal
1303/391248 bhag Smt. Ishakumari wife of
Vijaypal son of Bhalsingh 1/468 bhag Smt.
Ranidevi wife of Ramesh kumar son of
Gopalram 1/288 bhagkavita daughter of Rajsingh
son of Ramswaroop 3775/782496 bhagMadanlal
son of Budhram son of jainarayan 13/7524 bhag
Smt. Darshnadevi wife of Abhayram son of
Jainarayan 2/129 bhaglitendrasingh son of
Surendrasingh son of Ramswaroop 35/3744 bhag
Smt. Mukeshwife of Hawasingh son of
Balwansingh 1/156 bhagSantoshdevi wife of
Omprakash son of Dataram 5/2496 bhagSmt.
Uma wife of Narendrakumar son of Niyamatrai
3/416 bhag resident in Jagat colony
BhiwaniSarojbala wife of Sureshkumar son of
purnamal 35/1248 bhagAashadevi wife of
Sunilkumar son of Kamalsingh 1/1248
bhagRanveersingh son of Dharamsingh son of
Sukhansingh 41/32992 bhag Smt. Bhani mother
and Smt. Indrodevi widow and Anil kumar-
Amitkumar sons andRenukumari daughter of
Rajendra son of Randheer each equal five bhags
1/468 bhagBakaya son of Sakaya 7187/195000
bhag Sunil kumar son of Kamalsingh son of
Ganpatram  1/1248 bhagRamavtar son of
Rulisingh son of Mulasingh 7/1872 bhag resident
of LuharijatuFatehsingh son of Guganram son of
Shamsukh 40567/3860064 bhagVasideh.

Footnote: The original notification No. S.O. 4483(E) was published in the Gazette of India, Extraordinary, Part

I, Section 3, Sub-section (ii) on 01.10.2025

[F. No. NWR/HQ/S&C/ 443599200 Vol- XXI]
SHIVCHARAN LAL MEENA, Chief Engineer (Const.)-I
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